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H Dt.2.L06 
Shri A.N.Jha, proxy counsel for the applicant. 
Shri A.AXhan7  id. SC for the respondents. 

- During the àourse of argument, the Id. proxy counsel for the 

applicant prays for some, time to explain the submissions made in the, 

application regarding alleged delay by the respondents m 

order of this Tribunal in O.A. 480/05 Let him 

clarify the pition on the next date, List it for hearing on 8.2.2006. 

[Sa&naa }M[J} 	, . [Mtrear Jha ]M[A] 
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